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at the basement of the Botany Depart-
ment; and

(e) i so, the action taken by Gov-
ermment in the matter?

The Misisier of Rducatien (Dr.
Triguma Sem): (a) Yes, Sir,

(b) Yes, Sir.

(¢) The University has sccepted the
suggestion of the Audit for the in-
<lusion of the value of gifts received
from abroad in the Balance Sheet
and has asked its Departments to
furnish the particulars of such gifts
and their value.

With regard to the expenditure on
the installation of air-conditioning
plants, the TUniversity has eclarified
the position to the Aupdit and the
matter is under correspondence,

Rules for Transaction of Businem
under Union Territories Act, 1983

5458, Bhri Sequeira: Will the
Minister of Home Affalrs be pleased
to refer to the reply given to Un-
starred Question No, 2363 on the 14th
June, 1887, and state:

(a) whether it is a fact that the
TRules for the more convenient trans-

in each of the Union Territories

have not been published anywhere;
and

{b) if s0, whether on re-considera-

The Depuily Minister in the BMinis-
try of Heme Afiatrs (Bbel K B.
Ramaswamy): (a) Yes, Bir

Shri 8, Kundu (Balasore): I call
the attention of the Minister of
Defence to the following matter of
urgent public importance and request
that he may make a statement there-
on:

The reported movement of a
Chinese  armed  division
specuslised in mbotage acti-
vities on Bbutan and Sikkim
borders,

The Minister of Defemcs (Bhrd

has moved a Divislon specialised in

neighbours is a continuing one.

As 1 had indicated 1n a statement
made by me on the floor of the House
on 16th June, 1967 in response to &
Calling Atfention Notice, Chinese
forces have for a Iong time now been
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ernment stand by that statement,

Skri ¥, Venkatasubbaiahk (Nandyal):
‘What about Sikkim?

Shri Swaran Singh; About Sikkim,
I have already on an earlier occasion
clarfied the position, that we have
ireaty obligations with regard to the
defence of Sikkim,

Shri Hem Barua (Mangaldai): There
have appeared reports about concen-
trations on the S:kkim border also.

Shri 8, Egndu: Ths is a very im-
portant question. There 1s radio and
press propaganda, and there are at-
tempts by the Chinese to sabotage the
internal defence of certain countries
of Asis, which have assumed a siuster
significance partioularly when Mao
saying that

Chinese are spreading
Bhutan, The hon. Minister gays
have got no information from the
Bhutan Government, Under the
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on Bhatan-Sikice
berdars (CA.)
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sssurance, but we were caught un-
Warsd.

Mr, Speaker: This is exactly a
speech.

Shri 8. Kundu: My question
this, Let the hon. Minister now
definitely ascertain, and report to the
House at the earliest possible date,
from his own sources whether the
apprehension caused by fhe report in
the press among the public it true or
not.

Shri Swaran Singh: Apprehension
in the minds of Chuna's neighbouring
countries 1s understandable, and the

ders gre a matter of grave concern
to us and to other countries. This
13 the information that was specifical-
1y asked, about the movement of &
particular dwision on the Bhutanese
and Sikkimese border, and I have
tried to trace the origin of this re-
port, and I have mentioned in my
statement the origin of this report
Under our treaty obligations, the re-

g §
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they always are very co-operative
and give information t0 us. And
this was & way ‘of maying thit 3o far
the Bhutanese Government them.
selves have not got "any information,
otherwise they will pass that infor-
mation to us.

sft vt v (qd) : wsaw wgy,
1862 ¥ W7 & e & far ¥ Tav
aw v @ fs wowre W ot
wT A T ¥ A waew @& own
oy v e fe W g W
N 3T o e & wg el g ¥ faelr
§ ®@ B T T w9 ¥ 9 qg q@T
¥t ¢ afz ag-ugt & O v ww gow
& q¢ WA ] ¥ WX W@ HTHIT F
wrE et av fadw sorrerg ay oo e
¥ ®g gORTT ¥ |19 ¥ worg-miaw
o a7, werfear qrat ag w) q@rr
wfgd, et femr Nt ST I i w1
T FTH 5 ¥ AL F wrrag) w0
wifgdr |
Shri Swaran Singh: According to
my mformation, no special contact
has been established with the Soviet

Government to ascertain or to verify
the correctness of this information.

borders (C.A.)

Japanese language which gave this
news. He should know that.

Bhri M, L. Sondhi (New Delhi): In
1982 to those who have analysed this
situation, it appeared that there was
not enough military and political co-
ordination in the Government
India. In asking a question I
just by way of preface say that
in Burma, Nepal and the whole
South Asia, we find that the Chinese
have come out of their previous
cautious and flexible policy and it
seems that Mao's struggle against
those whom he regards ag revisionists
18 entering a decimve phase. The
question 13 about the help and aid
which this particular wurmit of the
Chinese armed forces which is specia-
lising in sabotage activities may give,
Will the hon. Mimster tell yus the steps
he 13 going to take to prevent guid-
ence and help reaching the revolu-
tionary groups or groups believing

I
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[Sbri Nath Pai}

hu duty to check the authenticity of nervous and are out to proclaim that

this news and (b) may I know whe- not being supported

ther, as is referred to in the call at- m by the

are about to create mmilar Viet-nams
»n India, Burma and this 13 only the

cat’'s paw?

of Chinese troops or any wunusual
movement across the Sikkim border.
About Bhutan 1 have little to add to
what ] have already said. I have
mentioned that 1 shall investigate it
further. . (Interruptions). ..and M
there 13 any further development, I
shall inform the House It is true

Skri 8. M. Banerjee (Kanpur): They
are afraid of you!

In the present Rules of Procedure and
Conduct of Business in Lok Sabha
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